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Power export to Pakistan

2425. DR. NAJMA A. HEPTULLA: Will the Minister of POWER be pleased to

state:

(@) whether it is a fact that Government is considering a proposal to export

power to Pakistan;
(b) if so, the details thercof;
(¢) whether the country has surplus power for export; and
(d) if so, the mode and duration of transmission of such power?

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI K.C.
VENUGOPAL): (a) and (b) A Group of Experts of India and Pakistan met in
Islamabad on 2nd and 3rd August, 2012 to explore the possibility of a 500 Mega
Watt (MW) cross border transmission inter-connection between India and Pakistan
for transmission of power that may be sourced by Pakistan from the Indian

electricity market on commercial basis.

(¢) Electricity from Central and State generating stations supplying power to
DISCOMSs is not proposed to be diverted to Pakistan. Pakistan would tic up

electricity from the Indian electricity market on commercial terms.

(d) Mode of transmission is proposed to be a High Voltage Direct Current
(HVDC) interconnection. The duration of transmission of electricity would depend

on the contractual arrangement of trade.

Power supply to States

2426. SHRI BHUPENDER YADAV: Will the Minister of POWER be pleased to

state:

(@) whether the power supplied to various States in the country from the
Central Power Generating Stations during the last two years and the current year is

less than the projected requirement of States;

(b) if so, the details thercof, State/Union Territory-wise along with the

reasons therefor;

(c) the details of States whose shares of power from unallocated quota of

those stations were reduced, till date;
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(d) whether a number of States including Rajasthan have requested the

Ministry to supply additional power; and
(e) if so, the details thereof and the action taken thercon?

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI K.C.
VENUGOPAL): (a) and (b) The requirement of power in a State is met with their
own generation, their share in the Central Generating Stations (CGSs) and import of
power. Supply of power to the States against their allocation of power from CGSs,
therefore, caters to part of their requirement. The quantum of energy scheduled
from the Central Generating Stations to various States in the country and their
energy requirement during the last two years and current year is given in

Statement (See below).

(c) to (¢) The 15% unallocated power in CGSs, kept at the disposal of the
Central Government, is reviewed and revised from time to time keeping in view the
emergent and seasonal nature of the requirement, the relative power supply
position, utilization of available power resources, operational and payment
performance, efc. As most of the States and UTs in the country have been facing
shortage of power, various States/UTs request for additional allocation of
unallocated power of CGSs from time to time. The quantum of unallocated power in
the CGSs being limited, it can only supplement the power available from other
sources. The cumulative demand preferred by the States/UTs is invariably more
than the unallocated power available. However, the entire unallocated power of
Central Generating Stations remaining allocated to the States/UTs, allocation of
unallocated power to the States/UTs to the extent of their request is, therefore, not

feasible many a times.
Statement

Statewise details of energy requirements

Year 2010-11 2011-12 2012-13 (upto June)

State/System  Energy Energy Energy Energy Energy Energy

Schedule Requirement Schedule Requirement Schedule Requirement

1 2 3 4 5 6 7

Chandigarh 853 1,576 1063.70 1,568 255 436

Delhi 15312 24277 2031927 26,751 4633 7687
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1 2 3 4 5 6

Haryana 7574 33441 9187.72 36,374 2647 10504
Himachal 4910 7.047 552297 8.161 1468 2275
Pradesh

Jammu & 7772 13,200 8452.80 14,250 2267 3631
Kashmir

Punjab 11473 457731 11908.70 45191 3041 12231
Rajasthan 10,426 44,109 11982.15 51,474 3090 13078
Uttar 27444 75,930 3177247 81,339 7309 23617
Pradesh

Uttarakhand 3,530 8921 4287.03 10,513 996 2931
Chhattisgarh 4,655 11,009 5408.30 15013 1603 4232
Gujarat 16,744 70,369 17469.10 74,696 5493 21331
Madhya 14,766 43,179 1945940 49785 5357 11148
Pradesh

Maharashtra 23,092 124,936 29144.10 141,332 9140 33058
Daman & 1,599 1,934 1793.50 2,141 506 449
Diu

Dadra and 3,200 4,007 3714.50 4380 1046 1125
Nagar Haveli

Goa 2413 3.092 3125.00 3.024 800 776
Andhra 21,995 78,996 22260.44 91,730 5142 24225
Pradesh

Karnataka 10421 45,550 11228 82 60,830 3039 16399
Kerala 8.406 17619 8776.15 19.890 2618 5372
Tamil Nadu 20,539 76,293 20656.16 85,685 5111 22247
Puducherry 2,127 2,119 266743 2,167 71 605
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1 2 3 4 5 6 7

Bihar 8,954 11,587 10316.64 14311 2765 3839
Jharkhand 2,349 3,867 182415 6,280 726 1684
Odisha 6,770 21,136 690064 23,036 1992 6486
West Bengal 5,906 33,750 5509.04 38679 1624 11302
Sikkim 838 388 861.92 390 226 9

Arunachal 406 399 462.78 600 124 143
Pradesh

Assam 2,388 5,122 355792 6,034 1012 1535
Manipur 474 524 57845 34 122 110
Meghalaya 614 1,550 808.23 1,927 200 433
Mizoram 263 352 301.32 397 0 1)

Nagaland 303 330 35940 360 ] 124
Tripura 428 855 19963 949 €N 254

Capacity of transformers under RGGVY

2427. DR. DILIP KUMAR TIRKEY: Will the Minister of POWER be pleased to
state:

(@) whether the Ministry is aware that the distribution transformers provided
under the Rajiv Gandhi Grameen Vidyutikaran Yojana (RGGVY) are having low
capacity resulting in frequent failure and similarly no distribution transformer has
been considered in partially electrified (PE) villages in the Detailed Project Report
(DPR) resulting in difficulties in providing electricity connections to even BPL
households in the area; and

(b) if so, the details of remedial actions taken by the Ministry to overcome
such deficiencies so that the real benefit of the scheme could reach the

consumers?

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI K.C.
VENUGOPAL): (a) and (b) Under Rajiv Gandhi Grameen Vidyutikaran Yojana



